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(b) The proposal has already been
circulated to the interests concerned.
It will be finalised after their views
are available,
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Closure of Talp Department of Goa

7630. Shri Sequeira:
Shri Eameshwar Singh:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government closed
down the Department known as Taip
soon after the liberation of Goa;

(b) the number of citizens rende-
red jobless by this action;

(c) the number of such unemployed
persons for whom alternative employ-
ment has been provided by Govern-
ment; and

(d) the further action proposed by
Governmen'?

The Minisier of State in the Minis-

try of Home Affairs (Shrl Vidya
Charan Shuokla): (a) Yes,

(b) 136.

(e) 25.

(d) Instructions have been issued
by the Goa Administration to all
Departments to give preference in the
matter of employment to these per-
sons. Goa Port Trust, Indian Air-
lines Corporation and Naval Authori-
ties in Goa have also been so request-
ed as regards this matter.

Censorship on Plays in Goa

7631, Shri Sequeira:
Shri Kameshwar Singh:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that in the
Union Territory of Goa, the staging
of unpublished plays, musicals or
reviews in subject to the entire script
thereof being pre-censored and ap-
proved by Government;

Government
requirement

(b) it so, whether
propose stopping such
forthwith; and

(c) if not, the reasons therefor?
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 The Minister of State in the Minis-

try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) and (c). The matter is under
examination of the Goa Administra-
tion.

Pension for Retired P.&T. Employees,
Goa

7632, Shri Sequeira:
Shri Kameshwar Singh:

Will the Minister of Communica-
tions be pleased to state:

(a) the number of P.&T. Employees
in Goa who have retired but have not
commenced receiving their pensions;

(b) the reasons for the delay; and

(¢} the action taken by Govern-
ment in the matter?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri I, K. Gujral):
(a) Twenty nine.

(b) There were difficulties in
understanding and interpreting the
rules and service documents in res-
pect of these officials as they are not
governed by the Central Government
rules and regulations, and since the
rules and service documents relating
to them were in Portuguese language.

(c) Orders have been issued for
sanctioning anticipatory pension to
them @75 per cent of the pensions
normally admissible, pending issue of
orders of Government in regard to
points of interpretation of rules which
are not yet clear.

Pensions to Government Empleyees in
Goa

7633, Shri Sequeira:
Shri Kameshwar Singh:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of retired Govern-
ment gervants in Goa who have not
yet received their pensions and the
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number of months for which they
have not received them; and

(b) the action Government propose
to take in the matter?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) 122. A statement
is laid on the table of the house show-
ing the date or the month of retire-
ment of the officials. [Placed in Lib-
rary. See No, LT-1305/67].

(b) Efforts are being made by Goa
Government to dispose of these pend-
ing cases as quickly as possible.’
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